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MATTERS UNDER RULE 377

(1) INSTALLATION OF STATUES OF
MAHATMA GANDHI AND SARDAP

BHAGAT SINGH
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(ii) ALLEGED IRREGULARITIES IN THE
DISTRIBUTION OF RELIEF ITEMS
MEANT FOR ORISSA CYCLONE

VICTIMS

SHRI SATYASADHAN CHAK-
RABORTY (Calcutta South):
Sir, the recent cyclone in Orissa hit
hard the coastal areas of the State
affecting people of 17 Sub-divisions
in seven districts involving lakhs of
people into sufferings, loss of property,
human lives and thousands of cattle

have perished,
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[Stirt  CHINTAMANI PANIGRAHI 112
the chair]

This situation calls for human
sympathy and dedicated services but
Iregret to say that the relief measures
taken by the authorities so far are
inadequate. People in most of
the worst-affected areas are yet to
get relief.  But whatever quantity of
rice and atta is distributed to mar oon-
ed and destitute people that also is
reported to be sub-standard and
hardly fit for human consumption.
My leader Shri Samar Mukherjee
and the Sceretary of the Orissa
State - Committee  of  our Party
had  visited the place and
described  that a large section of
the poor people who had lost their
houses and  everything were not
getting proper reliel. Therelore, 1
urge upon the Government for ade-
quate quanrtity of rice ard atta being
sent imme (lmlcl\ to the affected areas
and see that the quality of relief rice
1s fit for human con sumption and
reaches the cyvelone-affected sufferers.

Sir, vou are from Orissa. This is
the quality of rice. ...

MR. CHAIRMAN: No, no.

SHRIT SATYASADHAN CHAK-
RABORTY: This ic the quality of
rice. The whole House should see.
(Interruptions).  You are from Qrissa.

MR. CHAIRMAN: Go to your

seat please.
(Interruptions)

MR. CHAIRMAN: It cannot be
done like that. Mr. Bheekhahbai.

SHRI SATYASADHAN CHAK-
RABORTY: This is the quality of
rice. What is the react'on of the
Government? The Minister is also
here. Sir, this is the quality ol rice
they are supplying.

(Interruptions)
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MR. CHAIRMAN: Now, Shri
Beckhabhal.

(ii1)) INCREASING FOREST WEALTH
WITH THE SLOGAN ‘‘BIRTHDAY
TREE SCHEME.
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(iv) ALLEGED CLOURE  OF LARGE
NUMBER OF DYESTUFF UNITS IN
WESTERN MAHARASHTRA AND
AHMEDABAD

SHRIMATI SANYOGITA
RANE (Panaji): Under Rule 377,
I am making the Dllhwving state-
ment:

It is a matter of grave concern
that about 300 dyestuff units have
closed down in Western  Maha-
rashtra and Ahmedabad due to



